Z Declaration of Assets and Liabilities
™ Do 2b

I,RQH{%’“G‘}R"‘“{’\V"’WM, son/davghter/wife of LATCB““’SBSF?’()”"
1980, . years, belonging to BIMAR LE CW—S}’<HV f/’”’gembf\'\j '
service and presently working as A.S8letent .3ub MARSUAL.
give hereln bielow the details of the assets (jmmovable, movable, bank balance, etc.) of

myself, my spouse and dependants*;

A, Detalls of movable assets

{Assets In joint name indicating the extent of joint ownership will also have to be

given)
\ v, } Br. | Description 'Seif | Spouss | Dependant-1 | Dapendant-2 | Dependant-3
[l & No. | | _Mame(S) Nema Name
\ {i} | Cash o, crw | Kumant |
- 2O Pinki

(il} | Deposits in
Bahkﬁ, Financial l OO o C/ gc; [
2946 Institutions And
S Non-Banking
12126 Financiaf .
2 Companies ; f

(il ) - Bonds, e '

| Dabentures and = ™1 NIRS
Sharés In

companies

(v} | Other financlal | ;
institutions, L)
NSS; p‘DSta1 Q) rlr‘b"{:‘
Savipgs, LIC 5
Policies, etc

NI L

{v) | Mator Vehicles T
(details of L v M ew iy

make, etc.)

(v) [ Jewellery (give | Cjerd | Gre)d
details of ko
weight and | \ee G \ee 9 ]
) q-5 LAKP|  © LARH

(vii) | Other assets, ; ! |
such as vaiues N G RR  p) 15
of claims /
iInteresks

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given. '

* Dependant here means 3 person cubstantially dependent on the income of the
amployes, ]
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| measurement)

[Note: Properties in joint ownership indicating the extent of joint ownership will
azso QG have ta be Lndicatedi

Dmlpﬂon

Self

. _Name(5) |

Spouss

Agricuitural Land

- Location(s)

- Survey nuimber(s)
- Extent {Total

;‘\w‘u_

NiL |

Cependant-1 | Dependant-2
R S

Dependant-3

Name | Etc. Nama

(i)

-Current market value |
Non-Agricultural Land
- bocation(s)

- Survey number(s)

- Extent (Total
measurement)
-Cutrent market value

L

(i}

i Location(s)

Buildings (Comm ercial
and residential)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

f?@)’"’

Fr«ﬂj

Pad b,

H

{iv)

| Houses / Apartments, |
j etc, F

| meascrement)

- Location(s)

- Survey Jdoar
number(s)

- Extent (Total

~ Current market
vilue

(v}

Others (such as
interest in property)

ML

:
{
, \

NiL

-~

(2)

1 give herein beiow the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Piease glve separate details for each item)

[ Sr. | Deseription Kame & address of Bank / Ammmt auuﬁnﬂinn as |
‘ | Finm;inl :nmtuﬂjnfn ! on . i
e i i Depactment (& i
a) (i} Loans from Banks iank ef Baveba @ Loy
(li} Loans fram financlal . i \ ;
ingtitutions N L o [l
(il) Government Dues: : :
i (a) dues to departments nbl L U
| dealing with government
accommudation i : .
(b} dues to departments 4 i)
cealing with supply of ML I
water L e
(c) dues to departments i
dealing with supply of M } [ N L
electricity 3
- |




(d) dues to departments | 3 | b
r | dealing with telephones N I . fect
(e) dues to departments ‘
dealing with government £ N
| transport (including o
L alrcraft and helicopters) bl i B i
() Other dues, If any N ; L. NG Ky
(b)  [(i) Income Tax including |~ 3 ‘ \ )_
surcharge [Alse indicate UUp ko 4o C\l T\Q ‘
the assessment year upto H '
| which Income Tax Raturn
filed. Give also Permanent
Account Number {PAN)] g = NG,
(if) Wealth Tax [Also N ot L
Indicate the assessment
year upto which Wealth
¢ Tax return filed. ] T TR
| {Hi) Sales Tax [Only in Xy Fe N
case of proprietary i
J}_USM\ESS] 4 . = i P
(iv) Property Tax 5 S i A il
€. Psrsonal Detail
GPF/CPF/PRAN No, :- L lHove £ & 4 o {
Gender o O
Date of 8irth r = 5 AN ( } c’ Z 1] (0D/MMAYYY)
Class/Group L
L& | e
faa " [(BHAR VT Han Sabiip PATNA]

(Full Name e.g. B.A.S.-Bithar Administrative Service,
B.5.5.- Bihar Secretarlat Service BLe.)

Home Districe ',-' P@\ T M &

I hereby declare that the above details are true to the best of my
knowledge and balief.

signature .29 }?‘f%q qlﬁw[@vmw-
L) i . "
fame of Employee: R%BP%IMMW R v m_-———"

Place:, JATNA. Des&gmtlnmﬁ.&s.}.§.ZL.('. n3..Svb MARSHAL-
Date:..| 2.7 226, Department:. o1 HA. R M.LR I AN SABHA:
Note; Please sign each page of the declaration. Asset deciaration form

Mmust be in A4 size white paper with computer typed (single side)
in prescribed format,
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